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NatioDa\ C~lt c-n 
7088. SHRI S. S. KOTHARI: Will 

tbe Minister of FINANCE be pleased to .... : 
(a) whether tbe decisions of tbe Na-

tW1III1 Credit Council are bindina on the 
Reserve Bank of India and tbe commercial 
bub; and 

(b) whether Government propose to 
make it a statutory body by requisite 
.... slation'l 

THE DEPUTY PRIME MINISTER 
AND MINIS1l!R OF FINANCE (SHlU 
MOitARlI DESAI,: (al Tile Natioaal 

Credit Council is a advisory body and is 
intended to assist the Gowrnment and tbe 
Reserve Bank in taking appropriate deci-
sions on budgeting and planning of over-all 
credit. 

(b) No, Sir. 

Reuses for Dhobles In Delhi 

7089. SHRI M. L. SONDHI: Will 
the Minister of HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT be pleased to state : 

(a) whether a nine-man Committee was 
formed under the Cbairmanship of the 
former Works and Housing Minister, 
Shri M. C. Khanna, for the solution of 
the bousing problem and general welfare 
of tbe Dhobies of Delhi; 

(b) if so, the recommendations thereof; 
and 

(c) whether these recommendations 
have. been implemented and, if not, the 
reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): (a) A 
Committee was appointed by the former 
Works and Housing Minister, Shri M. C. 
Khan1l8 in January, 1965 to consider 
the question of provision of dhobi ghats, 
lellidential accommodation, etc. for dhobis 
in Delhi/New Delbi. 

(b) The main recommendations of the 
Committee are given in tbe statement laid 
on the Table of tho House {PlIlf:ed in 
Librtlry. See No. LT-860/68] 

(c) The information is being collected 
and will be laid on the ta ble of tbe Sabba. 

"'tIIte •• tyee ~ MeeppII 
Stbllaom £Sll, te 

7090. SHIU A .K. OOPALAN: wm 
the Minister of FINANCE be pleased to 
refer to tbe reply given to Unstarred 
Question No. 3472 on the 11th March, 1868 
and ltate; 

(al whether in the light of complaintA 
of evasion, enquires have been completed 
regarding the assessmeot of tbe Estate 
Duty of Mannarghet Mooppil StaaBom<)n· 




